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Rewnoval of Garbage and Solid Waste

638. SHRI KRISHAN LAL SHARMA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether it is a fact that removal of
garbage and solid waste is at present
ill-managed throughout the country;

(b) whether it is also a fact that big chunks
of land in all the big cities of the country are
lying neglected and are being used as dumping
ground;

(c) whether it is also a fact many
corporate houses are willing to convent these
lands into green arcas and also to maintain
them;

(d) if so, whether Government have
approached these corporate houses for the
purpose; and

(e) if so, the results thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI RAJESH PILOT): (a)
According to an estimate about 80,000 MT per
day of municipal solid waste is generated in
the country. About 60% of the waste is
collected and disposed off, leaving a balance
of 30,000 MT garbage per day as a backlog.
This uncollected solid waste fills open spaces,
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drains and roads causing clogging of natural
drains, pollution of water sources and
insanitary conditions in the urban areas.

(b) The conventional practice followed in
this country for disposal of solid wastes is
through sanitary landfills which are located
on waste/depression lands in and around cities
and these lands once reclaimed are used for
various purpose like development of green
belts and parks.

(c) No such proposal has been received by
the Government so far.

(d) and (e) Do not arise.

Use of Official Langyage in the Central
Government Offices

639. CHAUDHARY HARMOHAN SINGH:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the use of official language in
the Ministries/Departments/Offices of the
Central Government could not be ensured
despite the legal provisions in this regard;

(b) whether the Ministries/Departments of
Central Government could not achieve the
targets fixed by the Department of Official
Languages for the effective use of Hindi; and

(¢) if so, what steps are being taken by
Government to ensure the achievement of
targets fixed by the Department of Official
Languages?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI RAM
LAL RAHI): (a)and (b) It would not be correct
to say that despite legal provisions, Ministries/
Departments/Offices of the Central Govt.
could not insure the use of Official Language,
since the progressive use of Hindi is increasing
by implementing the O.L. Policy through
goodwill, inspiration and incentives. All
Ministries/Departments have been making
efforts to achieve the targets fixed in the
Annual Programme issued by the Department
of Official Language effecting improvement in
the implementation of O.L. Policy.

(c) Deficiencies in achieving the fixed
targets and adopting corrective measures
therefor are brought to the notice of the
Ministries/Departments concerned from time
to time.



